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SHRI B. N. KUREEL: I have stated 
that a higlupowe*ed committee will go 
into these probteftts.

SHRI RAMACHANDRAN KADAN- 
NAPPALLl: May 1 know whether the 

' Government of India is aware of the 
fact that due to paucity of funds some 
inevitable payments like customs duty for 
import of major equipment and payment*, 
to contracts are being delayed, with the 
result there is delay in completing the 
construction of the project?

SHRI B, N. KUREEL. I am not 
aware of this fact.

SHRI R. BALAKRISHNA PILLAT: 
The State Government and the State 
Electriciy Board asked for a provision of 
Rs 14 crores for 1972-73, but the Central 
Government allotted only Rs. 11 crores 
May I know whether the Central Gov-
ernment will make another fresh allot-
ment of Rs. 3 crores for this year for 
making payments to contractors and 
others, so that the work may be com-
pleted according to the schedule?

SHRI B N. KUREEL- Yes; the 
Kerala Government asked for a special 
assistance of about Rs 3 crores and that 
i** under consideration

Issue of Hill Station concession tickets 
wUkotit restriction

'^08 SHRI E V. VIKHE PA71L 
Will the Minister of RAILWAYS be 
pleased to slate:

(a) whether a suggestion to issue Hill 
Station concession tickets without restric-
tion of seasons is tinder the consideration 
of Government;

(b) whether any decision has been 
taken on the suggestion, and

(c) if so, the nature thereof?

THE MINISTER OF RAILWAYS 
(SHRI T A, JPA1): (a) No, Sir.

(b) and fc). A suggestion was made 
by the Tourist Development Council at 
its meeting held at Goa in October, 1972

that the concessional hill station tickets 
may be issued without any restriction of 
the season. This concession has no com-
mercial justification. This suggestion is 
not acceptable as the Railways are not 
also enlarging the scope of the conces-
sion in the context of the present finan-
cial difficulties of the Railways.
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SHRI r. A. PAI* The railways uil 
interested in trying to maximise then 
income so that the general revenues o' 
the country may be augmented. It tar 
not always agree to the concessions th it 
aie jncicasingly demanded So far as 
hill stations are concerned, oui view is 
that during the busy season no lontts 
sion should be allowed because theie ■ 
so much of over-crowd mg on the rail 
ways Also, people are prepared to pay 
fat hotel bills and so they can pay the 
full charges. 1 am afraid that if the 
concessions are allowed during the off-
season there is no guarantee that people 
will travel On the other hand, those 
who travel by habit may be affected. In 
any case, on certain railways we are pie 
pared to examine it even as a commei- 
cial proposition, if the offer of these 
concessions would augment the revenues 
of the railways
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SHRI r. A PAI. f am afraid during; 
the winter season even if wc offer these 
concessions, nobody will be encouraged to 
fo to the hill stations.

SHRI N. K. SANGHI: May I know 
whether a 'decision has been taken by 
the Railway Ministry to stop the con-
cession during the summer season also?

SHRI T. A PAI: No, the existing 
concessions will continue
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THE MINISTER OF RAILWAYS 
(SHRI T A. PAI): (a) and (b). Repre-
sentatives of the recognised Unions are 
included in Housing Committed in same 
eases to look after the interests of all 
Departments including the Signal and 
Telecommunication Department.
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SHRI T A. PAI: We do not have a 
uniform system of representation in 
different railways. It is a matter of his-
torical accident that each railway has a 
system of its own. If it is suggested that 
members belonging to a particular depart-
ment are not represented in some cases, 
it is quite possible that members ol the 
telecommunications and signal depaitment 
arc also represented We do not give then? 
representation on the basis of their specia-
lised work In an> area the people vho 
foim the majonty aie hkeJy to be repie- 
senled on this and there arc some official 
nominees also Tn some railways the 
nuinbci of houses constiucted are allotted 
to different types and categories find the 
different types and categories have their 
representatives who aie permitted to allot 
them among various sections II it is 
brought to my notice that as a result of 
this some injustice has been done to any 
scction 1 shall look into this
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